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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY L"AW TRIBUNAL ON 27.I I,2017

NAME OF THE PARTIES TNM Metal P\'t Ltd

Neosym Industry Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No NAME DESI NATION SIGNATURE

@ fionv,z s/eda..at ,Et &-le-/<
2//b/

^iJ 
Vtiw*t f" 0l O,roL/o.^'

ORDER

TCP No.877l l&BP/NCLT/MB/MAH/2017

At request of the parties, time for reporting settlement has been extended until next
date of hearing.
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V. NALLASENAPATHY
Member(Technical)
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B. S. V. PRAKASH KUMAR_
Member fludicial)
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List this matter on 11.12.2017.


